RESERVED

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

Allahabad this the @Y™ day of Recondyr . 1994,

Hon'ble Mr, Justice B.C, Saksena, Vice=Chairman
Hon'ble Mr. K. Muthukumer, Administrative Member

Original Applicstion no., 83 of 1992,

1. Dilip Kumar,S/o sri Om Prakash,.Guard; Railwey
Guarter no. 511B, Lelitragar, Allshabad.

2 Fradeep Kumer Yadav, S/o Sri K.L. Yadav, R/0
367/322, ! ohatshlmqabj, Allzhievad.

«eo+  Applicsnts,

Counsel for the Applicant sri sunil Rai

Vers us

l. The Unicn of Indie through the General Manager,
N. Rly. Beroda House, New Delhi,

2 The Livisional Railwey ) sneger, Northern Railway,
Allehabad.,
Eio The Senior LCivisional Commer01al Superintendent

N. Rly Allahabad.

4, The Senior Divisional kerscnnel Officer, N. Rly
Allahabad.

5. The senior Divisional Accounts Ufficer, N. Rly,
Allshabad.

«+s Respond:nts

Counsel for the Respondentis Sfi A.V. Srivasteve/F. ..athur
Sri B.B. Paul,

Alongwith
Original Apclication no. 406 of 1994

i Subhzsh Chandrc, s/o sri Rajas Ram, R/o 407, Rejapur,
Distt. Allghabad.

2. A3h9kgdmer, v/o &, Prasad, R/o 317, K D.S.A. Ground

Vers us

1. ghe nlon of ndla tnrouﬁh ih Vereral Manaer
,:‘oba Hcuse, iéw De

2.4 The pivisional Railway i‘@anager, N. Rly Allchabad.

\
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The senior Divisional Comierciel, Superintendent |
N. Rly allehabed. h

«.e. Respondznts

original - Application no., 110 of 1993

Syed Nizam Hussain, S/o Sved Ali Hasan, 4&/a 29 yrs.
R/o Mohalle Chiktoli, P.S. Hussaindbed, F.O.
Japla, District pelayum.

Ragubir sharan Xharwar, S/o sri S. sunder, Af/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.

ese Appilcants
Versus

Jnion of Indie, through General Nanacer, M., nily
Railway Board, Berodes House, New Delri,

hief Gomnercial Superi - )
oﬁse-cﬁguﬁﬁgﬁg%.sJperlnéendent, N. Kly Baroda

Divisional Rai lway llenager, Northern Railway
Nawab Yusuf Road, Allahabad.

Seni>r Divisinal Commerciel Superintendent, '
N. Rly Nawab Yusuf Road Allishabad. .

e« «. Respondents

uriginal Applicetion no. 39 of 93

Nirgle singh, S/o A, singh, a/a 30 Yrs, R/p '
Ram Basic Viidalaya, Darganj, Allahebac.

larek hath Fandey, S/o B.D. Pancey, A/8 30 Ygs.
R/o Village Kewelpur, Post Beri-Visa, District
Varanasi.

Kamla Kant shukla, S/o P.N. shukla, R/o Ram Bcsic
vidyalaya, Dareganj, ~llschabad.

Amsr Bath, S/o Mangru, R/c Ram Basic Vidyalaye
Daraganj, Allahabed.

Ssushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Vil:.aege Laxshagrah, Post Lakshagarh (Eendia),
Distt. Aliahabaa.

S~

shyam shanker shukla, S/o sri H.3. Shukla, R/o |
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt. i
Allahabad. '
cee pplicants.

Wersus

Union of India thrcugh General siecnager Northemn

Railway, Baroda House, New Delhi.




i

2.

3.

“'Howsey; New Delhi, =~
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Chief Commercisl Superintendenrt, Northern Railway
Baroda House, New Delhi, '

Divisional Railway Mansger, N. Rly, Allahabad.

Senior Divisional Commercial Supreingendent
N. nly Allehabad. : -

... Respondents

y= {

Criginasl Application no, 382 of 1993 ?

Fezal Karim. ~/o Mchd. Kadim, R/o Vvillage Chakiya, 5
House nc. 104/241 Rpost Office 3.P.C. Distt Allahabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Reail lway uolony smith koac, Allcncbdd

. ss ADpiicants
Versis o -

Jnion of India, through General Manacer, Iorthern
Railway, Kallway Board Barode House N. Delhi,

Chief Commercial supezlntendant N. Rly Baroda

Divisional Railway Manager, Nocrthern Railway
Allahatad.

Senior Divisional Commercial Superintendent. , o
Northern Railway Nawab Yusuf Road Allahebad. ‘

.... Responédents.

Criginal Application no, 32 cf 1993

Gamrul Hesan, A/e 29 vre S/o Late Sri
R/c 121Dariyekad, Jogighat, allahabead.

S.N. Hasan,
eeo Applicemh

Versus |

onicn of India through Genrral janager N. Rly, Rly
Boadd Baroda House hew Delhi,

Chief Commerciazl Superintendent, N. Rly Baroda,

House, Nev Delhi,
\gor
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Divisional kailway Maneger, Northern Railway,
Nawab Yusif Road, Allahabad,

Senior Divisional Commercial Superintendent,
Northern kailway Allshabad,

———————— 2 s .
«v+ . Respondents

Original A pplication no., 1732 cf 1992

vinod Kumar Sherms, ~/o Shri Chabi Lal, K/o 17/A
Lahie Marg, Allahebad,

.+« Avplicent

The seneral Menager N. Rly Baroda House, New Delh:.

e Divisional Railwéy pansge T, N. Rly gliuhnao.“"l“

5

« e+ Hespondents

Original Apvlicstion no. 1534 of 1992
Shyem Neorain singh, 3/0 R.N. Singh, R/o Will & Post
Jemauli, Distt. Baksur, Bihar.

Ravindra Tripethi S/o sri S.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

Ram Bharat, S/o sirdhari Lsl, R/o Deogalpur, Post
Mau Aime Distt. Allshacad.

ee. Applicant

Versus
Union of India, through Secretary Reilw:y Board,
Rafi MMarg, New Delhi,
General Manager, Northern Railway, Railway Bhewan

(Barods Hous) New Delhi. \
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S Chief Commercial Superiniendent. N. Rily ReilBhewan 3
(Baroda House) New Delhi,

4, Divisionel Railwsy Manager, Northern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabad.

8. Senior Divisional Commercial Superintghdent, N. Rly
D.R.M. Office, Allahabad.

... Respondents

9. Original Applicstion no.352 of 1992

1. Rajendra Prasad Pandey, $/c Sri S.p. Pandey, =
R/o Vill Nanhcopur, P.0O. Pahara, Distt. Mirzapur .

Versus

- 1. The Jnion of 1ndla througn Jeneral Mano'el, No ualy

——New Delni, — = —le st

2. ‘The Divisional RaiIway. anager, N. Rly Allﬁ?éﬁéd;f?}

e Senlor Divisional PO“ﬁerclal SUDdt N. -il?iﬁRMi:§A;—,éi
Ufiice Allahabad, , Sl et

..., Respondents

10, Originel Applicetion no. 430 of 1994.

1. Rajendra Kumar, s/o sri F.N. Jaisawsl, R/o 225
Gandhi Nagar, Mutthigenj, Distt. allahabad.

2., Remesh Chand, S/o sSri Late Hari Lal, RK/o 19/216
Luker Gcnj, Distt. Allaabad.

ees Applicants

Versus

1, The Jnion of 1lndie through the General Manazer
N. Rly 2aroda House, New Delhi.

Zs Divisicnal Rei lway Manauser, N, KRly Allehabad.

rrji 1 - _ . . 1
S ©F Divisional GCommervial Superintendent,

\Q@V .- -6
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N. Rly, Allehabead.

11,

2

3.

l.

2e

12,

1s

«ee Responder.ts

Original Application no. 400 of 1994

Ram Niranjan Singh, a/a 38 Yrs, 3/c sri R.N. Singh
R/o 183-Alopibagh, Allzhabed.

Km. Shashi Srivasteve, A/4 26 Yrs, D/o sri V.N.
Srivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allshabad.

Cinesh Kumer, Afa 3. Yrs, S/o Sri G.S. Lel srivestave
R/o Village & Fost Sincdhora, Distt. Mirzapur.,

s+ Applicents

Versus
Jnion Of India, throush General ianag-r, Northern
Rei lway, Railway Rosrd, Rarode House. N. Delhi

Chief pPersonnel Officer, N. Rly, Baroda House.
“*ew Delhi,

Divisional Railway Manauer, Northern Railway, Nawab
Yusuf Road, Allahabad.

Senior Divisional Commercial Superintendent
N. Rly, allahabad,

..+ Respondenss.

Original Appliceticn no, 339 of 1994

Kadir ahmed, S/o sri abdul Ghafoor Khen, Af/e 30 Yrs
R/o 182/K/1, A.D.A Coleny Rajroopur Allahabad.

Brijesh Frasad, 5/o Sri Neraein Prssad, Afe 26 Yrs,
/o 93-iatiysra Roadm alopibagh A llanabad.

Kemle®h singh, 5/o sri R.m Bali singh, a/a 37 Yrs,
R/c 129 alopibegh, Allehabad.

Rajesh Kumar, S/o Narein Prassad, a/a 28 Yrs, R/o
544 Colonelgsnj, allahabead.

Arun Kant Srivssavs, S/® sri M.P. Srivasteva,
a/a 33 Yrs R/o Azad Square, ik.mbagh, Allahabac.

Km, Vibha sarswat, D/o S.K. scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhsbad.

Km. abha sarswat, D/o S.R. Sarswat, afa 27 Yrs

\ e -7
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3 r/o 133-3C, Lead Road, Railway Colony, Allshabad.

=,

T e

13.

1

doe

Revi Shapksr Srivestava, S/o Sri Prem Kumer,
A/a 26 Yrs, R/ 130-C/51-L Rajroop=pur,
Allczhabad.

«ss Applicants

\lexrsus

Jnion of 1ndia through General Manager, N. Rly,
Railway Board, Baroda House, New Delhi,

Chief Personnel Cfficer, N. Rly Baroda House,
inew Delhi,

~ Divisionel Railway lienacer, N. Rly, A llchabad.

Senior Divisionsl Gommerciel Superintendent, N. Rly
vagwab Yusuf Road, Allanabad.

© e es s R@Sponfjents

Crig:inel Application no. 397 of 1994

Piyush Kumer Dwivedi S/o K.K. Dwivedi, Af& 29 Yrs

R/050-A tiadhwapur Allchabad.

2.

R.mesh Saran S/s Hari Bhanker Lal, A /é 34 Yrs
R/o C-27/273-3, Indien Fr-ss Colony Jagatganj,
Varanrasi,

Re jeev Kumar Srivestave, S/o F.M. Lal, a/e 30 Yrs
R/0 CK=-63/209-4 Chcti piyarie Districi, Vveresasi

Amulya Kumar Gupte, S/c Sri N.K. Gupte, &/a 30 Yrs
R/o 17# rurana Ketra, Allzhabed.

Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. g
Fost Halimpur, Distt. Veranasi.

Rakesh Beheii Srivasteve, 5/o0 K.B. Srivesteva,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,

e bads

Priya Kant Srive:tave, $/0 Sri A.N. Lal, a/e 33 Yrs
R/o $-1/64-2G Chupe-Pur, Distt. Veranasi.

Fraveen Kumer 3/o0 sri : .prakesh, a4/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, Neerapur Besehiee,
Varanasi,

«ss Applicants

Versus \\
Qo
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15,

1,
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Union of Indie, through General Manager, N. Rly,
Reilway Board, Beroda House. New DLelhi, J

Chief rersonnel Officer, Northern Reilway, Berode
House, New Delhi,

Divisionel Raeilway Manager, Northern Railway, Nawab B
Yusuf Road, Allahabad. -

senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allehabad,

..+ Respondenss,

Original A pplicetiorn no., 1702 of G2

Re jendra Prasad , Afa 24 Yrs, S/o Sri Rej Behadur J
singh, R/o Vill Khapeti, Post Knepatia, Distt
Allahabsd,

Dharam Pal singh, A/e 32 Yrs, s/o L.R. singh, R/o

- Vvill, Ghambir 3singh Pur (Sewzen) P. O Aurai ,

Distt. Varanasi.,
Mahesh Prasad, A/é 35 Yrs, S/o 5ri Remji Prasé&d '
R/o iiohalle @ arsurampur, Post Mughslsarai, Pistt
Varanasi.,
Munna Lcl, A/a@ 29 Yrs, 5/c Sri Cheddi Rém R/o
@@ Vvill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria. Distt. Veranasi.

es. Applicants

Versus

Union of India, through General Manager, N. Rly
Baroda House, New Delhi.

€hief Commercial Superintendent, N. Rly, Baroda
House, New Dclhi.

Divisional Reilway Monager, N. Rly hawab Yusuf Koad,
Allahcbad.

Senicr Divisionagl Commercial Superintendent, DRM
Office, Allahabcd,

..o ltespondents
original A pplication no., 1227 of 1993

Lal Bahadur, Ss/o sri Jhanra, A/a 28 Yrs, R/o vill

\
Qe g

i
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phawarohi, F.O. Sindhaur, Distt. Mirzapur

2

Je

(,.

16.
1.

(ishorilal, s/o Jhanna, A/a 32 Yrs R/o Vill,

P .0. 5indhaur, District Mirzapur.

Bhewaroh:

borilel, s/o Jhanna, Afe 30 Yrs, K/o Vill Rhawarchi,

P.O. sindheur, Distt. Mirzs wur,

Dinesh Prassd, S/o Sri Shvnath Prasad, A /e
R/o vill & P.Q. bereini, Distt. Mirzs ur

32 Yrs

Ram Subhag, 5/0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, p.O. shikargenj Distt. Vvaranasi.

Sunil Kumer, S/O'Srl Bansni Lal a/e 31 Yeres
r/o B.P. 285 Hevi Nagar Colony, Neer Keli Ma@ir
Mughelsarei, ‘arenasi.
sse Applicents,
VeI sus

Jnion of Indie tbrough General Manager, N.
way Board Baroea House. New Deihl

Kly Reil-

Chief FPersonnel Officer, N. Rly Barods House, New

Delhi.

Divisional Ruilway lenc ser, Northern Railway

Newao Yusuf Road, A llaties-c.

Senior Divisionel Commercial Superintendent
I.e Rly, Navao Yusuf Road, Allahabad.

.. Respondents

Original Agplicaticon no, 873 of 1993

Santosh Kumser Dvivedi, S/o Late Sri R.M. Dwivedi

i/c vill & Post Sindthora, chtrlct Mirzapur

Ranchir <ingh, S/o $.N. singh, r/o vill sultanpur,

F.O. Makhme} ur Distt. lLau,

Virendra Singh, s/osri §. singh , r/o Vvill Rampur

post RampurDhameve Ditt. allechsbad.

t cra Bshadur singh, s/o sri A.Singh, r/o

l and Fost Raempur Dhamava, Pistt. Allschgbad.

Ran Vijei singh, s/o B.%., Singh, r/o vill & po-t

Aempur Dhamava, Bistt Allahabad.

Vlﬁay Kunar 3singh,s/o sii j4ahesh singh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. allazhabad.

Bodha singh, s/o s:i R, Babadur, r/o vill chadpur,

\

S0
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8.

9.

10,

11,

14,

15.

lo.

17.

13,

1.
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Bhiteura, Distt. Fatehpur.

nam xKripal singh s/o sri A . singh, R/o Vill Sahimey

post Bhitaure, Distt. Fatehpur.

Kunwar Rajendra singh, s/c sri J.B. Singh, #/o
Badi liadari, Fost Siswan, Distt. Allahabad.

Réghvendra Pratep sirgh, S/o sri V.singh r/o vill
Churiyani, posil churiyeni Distt. Fatehpur.

.C. Mishra, S/o R.S. NMishra, r/o vill Jathi post
Mahiddinpur, Distt. Allahabad.

Hgrdwsr, S/o Raem Singh, r/c vill and Post Kaunia
Disti. Azamgarh.

Ajai Kumer Srivestava, S/o sri (Late) Saheb Lal
srivasteve, r/o Vill & post Sindthora, Bitt.
Ni®ESES AT

Anent Fathak, s/o S.N. Pathek, r/o B-24 G.T.E.
Karelli Allahabad,

Kunwar Surendra sinch, s/o J.B. Singh r/o Vill
Beli Madari, post Siswvan, Distt Allahabad.

Ul

Ramesh singh, s/o M. Singh, r/o vill and post Rampur |
Dhemava, Distt A :ilahabad.

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “agar

Colony varanasi,

Hishamuddin, S/o sri sahauddin, r/o 537-a Ghanshyam
Nagar Colony Alleahcbad.

«o+ Applicants

Vers us

Union of India, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

Chief Fersonnel Ofiicer, horthern Railway, Barcds
House, New Delhi,

Divisicnal Railway jien.ger, Northern Railway,
Nawab Yusuf Road, Allchabad.

Senior Divisionel Commerciel Superintendent,
Noetdhern Reilway Allahcbad,

. .+ Respondents

\

Qﬁb
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19.

1.

Qp ]
Originsl A pplicetion no., 779 of 1993 i
itahesh Kumar, S/o sri H. Lal, r/c New Lasker Lline,
Furaena Baihrene, Allshebad,

e.. Applicants

Versus

The wnion of Indie—through thée General Menzger,
nortnern Railway, Barods House, New Delhi,

The Divisional Railway Manager, Northern Ralilway
Allahsbac.

e Sonior Divisional Commercial Superintendent
Northern Reilway Allchabad.
The senior Divisional perscnal Officer, N. Riy b
Allehabad. . S .

The Senier Divisional Accounts Officer, N. Rly Allahal

..+ Respondents

Originel Applcation no,746 of 1993

Samarnath singh s/o Salik Ram &/o0 vill Kureh-Khurd,
P.O. Mugalsarai Distt Mugalsarai.

Om prekas! Sharma, S/o Late Sri puttoo Lal Sharme
@fe r/o vill parshurampur (sikatia) p.O.
Mugalsarai, Bistt Mugaslasria,

oo+ Applicants

Versus

Union of India, through General Manajer N. Rly
Railway Board, Baroda House. ‘*ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional “cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N. Rly
Allo habadn

.+« Respondents

Original Applicetion no. 530 of 1993

Ramesh Chandra, S/o sri K. Chsrap,r/o vill
Umargani P.S. Raipur, Tehsi Machlishahr, District
Jaunpur. \

T e e
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satya prakash, s/c adhys, &/e 30 yrs r/s vill
Rampur Sawai, P.Q. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna rrased, s/o Srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

.~ Sri Ram Singh s/o sri Murali, a/a 29 yrs r/o

Vill Behdaul Khurd, P.O. Surwen Misirp ur, .
Tehsil patii Distt. Prataepgerh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, 7Tehsil Machlishshr Distt Jaunpur,

Laxmen singh, S/o sri Kurali, r/o will Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti
Distt Pragpgarh.

Gir je Shankar, s/o sri Chhote Lzl A /a 31 yrs
r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Distt. Jaunpur.

Rajendra FPrasad, S/o sri Ram Lal, r/cUmarganj /
P.0O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Amnrit Lal, S/o sri nath rg: villUumarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

10, Hira *al, spo Sri Ram heth, r/o vill Umarganj, P.O.\

i

Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Apvlicangs

Versus

Union of Indieé through General Manager, Northern
Raidway Railway Board, Barods House, New Delhi.

Chief Perscnnel Officer, Northern Railway, Rarcds
House, !l'ew Delhi.

Divig§sonsl Railway ianager, N, Rly Nawab Yusuf
Racd All:zheocd. ’

Senior Divisional Commercial Superintendent, N.Rly
Allzhascad,

... Respondents

20. Criginal Application no. 479 of 1993

r\)

Shiv Shenker, S/o Ram Lakhun, r/o vill Rehdaul Khurd
rost Gaura Distt. rragpgerh

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur (§

post Rampur, Distt Jeunpur,

Ram Bshsdur, S/o sr. Mchan Lal, rfo Purani Bardahi
Bazar, Post jlukundasaganj, Tehsil patti, Distt.
Prat«poarh, \
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4, Baw Ashrey, S/o sri Ram Adhar, r/o village Sukhan
Misirpur, Post Suvansa, Tehsil Patti. Ditt Pretapgarh,

5, vibhe shanker, S/o sri Chettey Lal rfo vill
Banveerpur, Post R-mpur Distt Jaunpur.
6. Rem Khelewan, S/o sri Kandhai. r/o vill Sewai Rampur

rost serai Bika, Distt. Jaunpur.

7. Ram Dahadur, S/c sri Rem Abhilesh, r/p vill
pue Kharagrai, Post Suvnasé, Distt. Pratapaarh.

B, Remshonker, S§/o sri Chottey Lal, r,/o Lanveerpur,
post Ramuur Distt. -aunpur,

Se lLelji, spo sri latapher, m/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

10, shesh Nath, s/o sri Mata saran , r/p vill & PpPost |
Sileudhi, Distt. Freta.garh.

«ws  Aplicant

Vers us

1 Jnicn of Indis through General liansger, N. Kly Reilweay
Board Barode House, New Delhi,

2% Chief Perosnnal Ufficer, Northern Rail@ay, Barode

House, New Delhi, -

33 Divisional Reilway, Naenager, Northern Rallway
Allahabad.

4, Senicr Divisional Commerciel Superintendent

Northern Railway A llehebed,

e« +e Respcndents

29. Originel Apclicaticn no, 416 of 1923

l. Kishan singh, S/o sri Ram Nagina sSinch r/o
J:. yard Colony Qr. no, 702-C, Mugalsarai, Distt.
varanasi,

2. Ramesh, S/o sri Ramji r/o vill & P.O, .Farshuramp ur
sibtian post Mugalsarai, Distt. Varenasi.

e Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtian, Parshurampur, P.O. Mugalserai, Alinauar
Distt. V. renasi,

4. Prem Kumar Srivastave, 5/0 sri S.M. Srivasteve, 5
r/o Loco Colony Gr. no. 128-K ﬂugclsara; Distt I
Varénasi, §

5. Dilip Kumar Sinha, s/o sri Deep hzrain Lal,

R/o Hanur Colony (r. no. 694-A iugalsarai, Distt. §
Varanesi. f

\ ... Applicants

W
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Versus

Union of India through General Manager, N. Rly
Railway BRoard, Barode House, New D<lhi,

Chief Personnel Officer, Northern Railway, Barcde
House, New Delhi,

Divisional Railway Manauer, Northern Railweay
Allshanad,

Serior Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allshezbed.

« +s Respondents

Criginal Application nc. 1006 of 1992
santosh Kumar s/o sri B.G. Shaerma, r/o 146-4 Loco
colony Aligarh. .

ee. Applicant

Versus

Union of lndia through the 3enersl Maniger, N. Rly
Baroda House, New Delhi,

‘Divisional Raeilway Meneger, N. Rly Allshabad.

Seriior Divisic.el Commercial Superintendent, N. Rty
Allahabad. :

«es Respondents

originel A pplication no. 1303/92

sushil Kumer Pandey, s5/¢ Ftok.N. Péndey, ii/o
60 Bhendari sttior Rd. Jjeunpur,

smt, Jyoti Saxend, W/o Sri K. Ssxena, 99/303, Sisamau
8adha Gheuraha, Konpur, :

ess Applicants,
Vers us
Union of 1ndia throuch General Manager, N. Rly
Baroda House, New Delhi.

The Divisional Railway Meneger, Northern Railwey

(VAN i

e P —
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AlTehabad.

3 The srnior Divisicnel Commerciel Supdt. N. Rly
DRM Office. aAllahabad.

.+ . Respondents

e —

234, Original Applicetion no. 1715/92

Ll Indu Prabha pander, W/o sri B.N. Pandey, r/o | !
94/1A Galle Bazer Tilhergenj. allahabac, |

25 smt, *zdhuri Misra, w/o sri O.Pp Mishra, r/o g
62. Bhandari Stalion Road, Jaunpur. '

... Applicent

Vers us

l. Union cf India through General Meanager, N. Rly
Borada House, New Delhi,

2% Divisional Railway Manager, N. IKly A llahabad.
S Senior Divisional Commercizsl Supdt. N. Rly DRV

Office - , Alleahabad.

.+s Respondents

24 Original 4pplicetion no, 133/93

I Kripa Shenkar, S/o sri V. Nabh, Vvill iata-ka-pura
F.O. Rem Nagar, Bistt. Allahabad

2% Jmes h Chandra, S/o Sri 5. Prasad, R/o Vill Tikari
P.O. Bhemni Hitaer, Distt. Allehaoed.

« s Applieants

VVersus

b Jrnion of Indie through General jNénager N. Lly
Baroda House. New Delhi.

2 Divisional Railway }Manager, N. Rly, Allabebad

3 5r. Divisional Commercial Superintendent, N. Rly
DRV Office Allzhabad.

\\ ... Respondants




2%.

2%.
l.

pDivisioral Railway Ménezel, N. aly, allehabac.

/] 16 1/

Original Ap:lication nc. 514/93

sri Krishna Mend Pathak, s/o sri T. Pathak, r/o
vill. amaon, P.O. sahibganj, Distt. Varanasi

subLL_Dg¢_#§/o S.Ke De; r/o Ume Kutir, Staetion
Road, Jaunpure

... Aoplicant

Versus

Jrion of 1ndia through Seneral Manager N. RI1y
3aroda House, New Delhi.

sr. Divisicnal superintendent commercial N. Rly
DRIA Office, Allahabad.

... Respondents

Original Appliceion no. ik R

satya Prakash Mishra, s/o sri R.S. Mishra, R/0
A/3, 176 Krishna hagar, Keedoanj, Allehabad.

o oo /'—'_pplj.Cunt ;

Versus

Jnion Of India through General Manager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llahabad.

gr.pivicional Commercial smperintendent , N. Rly

DRM Office Allahabad.

... Res,oncents

Origirel A ppliceiocn nc. 467/93
shechi Kumar rishre, 5/0 R.A. Niishra, rfo Vill
Ghatwa , 0st Kerchana, F.o. v.archana, Disti Allahiabad. |
Fresent address 134- Tula Rem Begh A llchabad. i

Ra’endra Prasad iMshsra, s/o sri D.P. Mishre
vill Kasidahan, Pt Netheipur , Dibstt. yaranasi

ancop Singh, g/o0 Sri S.F. sinah, R/o vill, and P.O.
nam ragar Bhojpur, PeSe Antoo, Distt. pratapgarh.

... Appliccts

Versus %\:k‘/ o= )




28.
i

20.

1.

/11 ]

Jnion of India through General lanagerl, N. .Rly
Barcda House, New Delhi.

nivisional Railway ‘Manager, K. Rly Allahabad.

senior Divisinal Commercial Superintendent N. Rly

Allahabad.

Seniox pDivisional personnal Officer, rorthemn
Railway Allahabac.

senior pivisional Accounts officer N. Rly
allahabed.

... Respcndents

Ooriginal Application no. 1028/93

Rajesh Kumsr Tripethi, 5/o STi Re Tripathi
R/ 0 354/7/1, Jeyentipul, shumapgang Allsncbed.

... Applicant

Ve rs us

Union of India through s¢neral Menagé! N. Lly
garoda House, N. Delhi. '

pivisional Rai lway :laneger, N. Kly allahcbade.

Senior Divisional Commercial Mansger, N. Kly
DRM. Oftice Allchabad.

... Respondents

riginal Application no. 1243 /93
shiv prakash Dubey, S/0 Se.D. pwivedi, r/o Vvill.

Mawapura (Kakraha) P.O. Fatehpur, Distt. llau.

... Applicant

VeIrsus

Jnion of India through General lMasnager N. =ly
Baroda House. New De lhi,

pivisional Railway Manaaer, N. Rly Allahabad.

Senior pivisional Commercial Menager, N. Rly

Allahabad.
\\ ... Respondents

—s——
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39. Originel Application no. 1362/92
1. Pawan Kumer Pendey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Nasgar, South Melaka, Allehabad.

o Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
: Vill./pP.D. Kaju, Allahabad,

«se Applicant

Vers us

1. Union of India through General janager N. Rly
Baroda House., New Pelhi.

2. Divisional R&ilway Veneger, N. Rly allahabac.

a. Sr. .Divisional Ccmmercial, Superintendent N. Rly
A llahabad. ; '

..+ Respondents

32. Originel Application noc. 1511/92

Suresh Kums r Srivsssava, S/o Sri R.K.L. Srivestava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

«ee Applicent ;

Vers us

i The Union of India through General Menage [
T ] ? No Rly
Baroda House. New Delhi,

2. Divisional Railway Nenager, N. Rly Alle p¢ p ..

3.  Srg Divisional Gommercial Supdt. N. Rly 7 i office ||
All'ahabd. o

<+« R€S OC pndents

33. Criginal application nc., 1609/92

1. Sharda Babu, S/o Ghassit Lal, R/o ) g5 nNakhas Kona
Alizhabadg. o !

i ﬁiggiaéggad, S/o sri Abrar Ahma i, rfo 553 Attarstiyag

‘200 Ap[.; li Ccﬂ“t
Versus \

b',?

i P el T R e
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Union of lndia through General Manager M. Rly
Allahebad.

Divisional Railwaey Manager, M. Kly Allehabad.

Sr. Divisionel Commercial Supdt. N. Rly A llahabad.

.+« Respondents

Criginal Applicstion no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. Lal, r/o Hapar
Colcny Cr. no. 694-4 iughalsarei,

sunil Kumer Sinha, $/o sri V.N, Lel, R/o Qr. no.
6503=B Hapur Colony Mugalcarai.

Narayan Dutt Dubey, s/o Late sri K.D, Dubey, r/o
131-3H, First Avenue, Reilway Colony, Smith Road
Allangbad.

«es Applicents

Versus
Union of Indig, thrcugh General Manager, N. Rly
Barods House. New D=1lhi,

Chief Commerciel Superintendenrt, N. Rly Baroda House
New Delhi. ‘ i

Divisional Railvay Remanger, N. Rly Allehabad.

Sr. Divisional Commercial Supdt. N. Rly Allehabed.

o +s Respcndents

Original Applicction no. 1663/92

¥ithlish Kumer ¥.shre, 5/o0 sri H,R. Mishra
r/p 41-C Baghambari Koed, Tilek Nagar, Allahasbad,

Sharad Dhyani, s/o Late sri G.P. Dhayeni, r/o
c/o G.P. Dhayani, Prayag Sangit semiti, 12-C Kamle
Nehru Road, Allashabed.

Ramji Verma, S/o Sri Kk,N. Verma r/o House no.
173/B Rkailway Colony no., 1 subedarganj, Allahabac.

ess ~pplicants

\

o
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- VeIsus
1 union of Indie through General Manager, N 129 8Y
Raroda H7use, New Delhi.
2. Chietf bO‘mpr01al superintendent, N. Rly Barode
o _House MNew Belhi.
5.  pivisional Railwsy ManegeT I. Rly Allahabad.
4, sr. Divisionel Conmerciel sSupdt. N. Rly Allahabad.
... -espondenis.
3§, Original 4pplication no. 1773/%2

1. vinod Kuma T s/o Sri R.Y. Rem, rjo G 7130, GTB Nager

nareli Allchakad.

— 2% virendra Kumar, /o Ssri ReS. Ram n/o 23/8/76/6/ j'ﬁ
1003, Allaepur, Allahabad. Iy

Rt Jrl\'aC tava

'?'Kumar Jrlvastova,'g/o STi
L\l 1s Habac,

arnja
/o '145B8/5A, Chzkia, P. O. GTIB Negar,

Applicents.

Vers us
1. inicn of indie through Seneral Manaaer, N aly
New Delhi, I
2 The Divisional Railway Mancger, ~v. Rly Allshabad.

3. sr. Bivisicral Comml. Supdt. Northern Reilway
D?\i,»‘x Offlce llc’habaun ;

Kespondanis

3%, oJOriginal A pplicetion no. 1821/92

e sudhir Kumer /5[0 sri Hridaye Nerein south of Jants
Road, New Yal, Distt. Patna, rresent Address.
101 Aanend Bagh 0ld Baiharend Allehcebad.

see ApDLC

Vers us Qﬂ}V




e NS e et s

36.

N

oS w
L]

Jnion c¢f Indieé through Gnerel lianager, N. Rly
Barooa House., New Delhi,

/] 21 [/

Divisional Reilwaey Manceger, N.Rly Aallaiiebad,

Sr. Divisiorigl Commercial Supdt.M. nly Allehabed,
Sr., Divisional Fersonnel Of ficer N. Rly Allshsebead.
Ssr., pivisicnal Accounts Officer, N. Rly Allahabed.

« +s Bespondents

0

Original appliccztion no. 1822/92

16

Arun Kumer, s5/o sri G.P. Srivestave, 1/o 101,
Dic Baiharena Allehabed

5O A,’_-,“lican't

Vers us

Jnicr. of Indie through
Barode House., Allchapa

Divisional Railway !l'anager, N. Rly Allshabad.

ha Gen
Ll

<
v
a

Sr. Dvisional Commercial Supdt. N. Rly. aAllehabed.
Se. Divisional Personnal Officer, N. :ly Allchabped.

Sr. Divisional Account- Officer, N. Rly Allshabad.

.. Rsspendents
d}iginal Avplicaien ro. 1825/92

Virendra Pretap singh, S/o R. Singh, R/o liurchen,
Post Shikargenj, Distt. Varanasi.

Virendre Bahadur Sinch, 3/o Sii R.E. Singh, R/o
Vill jrempur, post Chakie, Distt. Varanasi.

Mohan Prased, S/o sri lealji, R/o vill Murahen, Post
Shikerganj, Bistt. Varenasi.

Brij Rej Yadev, S/o sri B.R. Yadav, R/o Vill
Murcahan, Fost Shikarganj, Distt. Verdnasi.

Krishne Mprari, Sinch, 5/o sri R. Muret, r/o
vill Mure han, post shikarganj, Bistt. Varenasi.

Surendra :retap singh, S/o Sri R.B. Singh, R/oc Vil!
Prem_ urpbPost chakia, Distt., Varancsi.

\

rél Manager,'N.rﬁly‘““'
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£

Vers us

1, Union of 1ndia thrcugh General janeger, N. Rly
Baroda House New Delhi.

i Chief Commercial Superintendent, N. Rly RBaroda
House New Delhi,

3. Divisional Railwey [‘énager, N. Rly Allehebed.
4. Sr. Divisior.al Commerciel Superintendent ,

Ne Rly, Allahabad.

««. Responcents

40. Originsl Applicstion no. 1231/92

1. " alok Kumer,sinha, s/o.sri c.p. Sinha, rfo 233,
-5ld Bairshana, aAllehabzd.

—srivestave, S/o Sri Om Frekesh, r/o 86/51
pands Bhawapur, Himmatgena, A llahabad.

ees Api:licants

e Versus

i Union of India throughieneral lianeger, N. Rly
Baroda House, New D+ ihi.

2. Divisional Rai lway Maneger, N. Rly allahebed.
3. Sr. Divisional Commercial Supdt. N. Rly A llahabad.

«s» Respondents

43. Original Application no., 333/92

1. Shwetank Verma, ~/o sri B,P Verma, r/o 25, Ghas ki
Satti, Khuldabad. Alleahabkad.
.o Applicent
Versus
1N union of lnida through General Manager N. kly

Laroda tiouse, New Delhi,

2% Senersl Vaensger, N. Kly, Railway Bhawsn (Baroda

House), N w Delni,

: Vel 23
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3 Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi.

4, Divisiona!l Reilway lens.er, N. Rly, DRM Cffice
Allshabad. .

w

Sr. Divisional Commercial Supdt. N. hly, Allahabac.

... Hnespondents

49, Criginal Apclicatior no, 643/94

1. shiv Dayal randey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini Allahabad.

ees Applicent

Versus

1, The Union of Inida throxgh General manager, N. ﬁly
e ;ﬁa*cdd 10Jse,rhew Del 3 =

.7Sr.iD1v1c1onal vo..mermal uanager N. Rly nllahaodd

..} kepsondents

43 . Original Applicetion no, 61/94

iy Santosh Kumsr Sinha, s/o L.J. Sinna, a/a 32 Yrs.
r/o Vvill Kanharpur, F.J. Khardan, Distt. Varanssi.

ee. Applicant

Versus

e Union of Indie through 3eneral jienager, N. Rly,
Baroda House, New Delhi.

25 Chief Commercial Supdt. N. Rly Beroda House,
New Dehi,
3 Divisional Railway Menager, N. Rly, Allashacad.

45 Sr. Divisional Commercial Supdt. DRM Office
Allehabad,

«+s Respondents

\
R
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4% vriginal Applicetion no. 394/93

1. Anand singh, S$/o Sri S.L. Singn, r/o 524-4, Traffic
Colony 4llehabpec.

H

Hq
Q

singh, S/b 3ri M. Dayel singh, r/o 5=
1 |

28 R&a] Kume Gy
"L =y l habi’dc

J
- G . N’le L]

Sic: el Prakesh singh, s/e¢ sii 3.D. Bingh, /0 5 1.G.
.largy Allahabad

4. Santosh Kumar Singh, S/o Sri M.D. Singh, r/o 5- M.G.

Marg Alkha ad,.

e S.KO :)ingh, S/O N.B. Sir‘;?”x, r/ _LJ/J L(aIEla Bdg
Golony, Allshabad,

B Jmesh Pratap singh, S/ sri K.p. Singh, Retd.
Priricipael pP.B. Inter Coliege. FPrateggzrh.

7o sunil Kumer Singh, 5/o0 sri J.B. singh, r/o vill,
Gujeria, jost Uraysdeeh, Distt. FPratapgarh.

Anil Kuaer Sinelh, S/o Sri R.P. singh, r/o Vill.
~dugar1a, Post u¢a"qde ha, gistt- Pratauﬂarh.

jﬂh@gggn _Adhikari, Tfosri NN xahakarl,_r/e S
095-5, Loco Colony ‘alianabzag, e
Late
10, suril Kumar Barua, S/o sri/J.C. Berua, r/o 39 R.N.

Nagar Allzhabad.

1l. najei Kumar Srivastavé, S/o sri R.B.L. Srivestava,
r/o 152 Balua Ghat, Allshabad.

12. iiukesh Kumer Srivastave, S/o Sri @.S. Srivastava,
R/o 1238 Matiyare Road, Allahaba-. :

«ss Applicants.

Ve B SIS

1 Jnion of india, thrcugh General Kanager, N, Rly
nailwey Boad, Eeroda House. New Delhi.

e Chief Personnal Officer, N. Rly Bareday House,
MNew Ddhi,

3o

Se Divisicnal Railway !anecger, M. Kly allshabad.

4, St Divisional Comnercial Supdt., N. Hly

5L s
A llahabad,

.o+ nh€sponcents

4%, Original Application no, 633/92

'L.  Ramji, S/o Late sri LalsRam, r/o 6lA/i Teliarganj,

Allahebad,
\ o 0o o Ap[}li Ca n.t

Q&é\/ Cvs W5

S T e Y B t




e — N —— .

N

(&1
o

(@)
°

4%,

/1 25 //

Versus

Jnion cf India, through General Mansiser, N. kly
Beroda House, Mew Delhi.

The Divisional Railway Maneger, N. Lily. allehabed.

Sr..Divisional Commercial Supdi. N. Rly Allehabad.

e« e+ Respondents

Original Application no. 706/92

Dipek Kumar singh, 5/c Sri (Lste) B. Singn, r/o
1B/8A Bhanghambri Road, Allepur, allchabad.

Akhter Naim Siddique, S/o sri N.J. Sidcique, r/o
174 New Mehdori Colony, Allehabad.

Mohd. Keleem, 5/0 sri amir Uddin, r/c vill patulki,
P.O. Kanehti Distt. Allahabad.

pDilip Rumsr, s/o sri A.P. srivasteve, Rf/o 9 Elgin
Road, Civil Lines, Allshabead,

Km. Shashi sSriwsstave, D/o Sri L.N. Srivasteave,
r/o 347, L1G Govindpur Colony, Allahsuad.

Suresh Pratap Singh, s/o Sri Kem Nesh Singh, r/o
Vill Chand Kamaniya, F.O. Khutj F.S. Khera, Listt.
Allehabad. |

ees Applicant

Versus

unicn of Incie through Secetory, Railway Boerd,
Rafi Merqg, New Delhi,

Generel lianager, N. Kly Reilway Bnaewan, (Barode
House) ‘‘ew Ddhi.

Chief Commercisl Supd. N. Rly Rei.way Bhawan
(Baerode House) Allahacad.,

Divisional Reilwey Mamager, N. Rly, allahebad. |

I, Divisionagl Commerciel Supdt. N. Hly, DM
Office, Allahabad.

... iespondents

Criginal application no. 648/92

\

i ol

- g




1.
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Ram Murtez, S/o Mewa Lel, r/o 71 A Dale Allapur,
Allahated.

.« Abplicants

Vers us

Jnicn of Indie through Generel !‘ansger, N. Rly
Baroda House, New Delhi.

Divisional Railwey !laneger, N. xly Allehaced.
Senior Divisional Commercial Supdt. N. Rly Allshaba .,

.+ . Respondents

Original A pplication no. 731/92

Rei Kumar vishra, S/o Sri K.K. Mishra, r/p
26/10, Shiv Kuiti, Krigel Bhawan, allahasbed.

Frank ..ichard !‘enesse, S/o Sri M.R. Menesse,
94/ Cle Mumfeordgenj, Allehabad.

'
e

ess AP, licant.

\VVersus

i
|
i
!
i
i

Jnion of 1ndie, th rough Generel [lanacer, N, Rly
Rail Bhawan, Rarocde. iiouse, New Delhi. f

Civisional Railway ‘ensger, N. kly DRM Office,
All-nabead. :

Senicr Divisioral Commercial supdt., DRM Oftfice,
Mawab Yusuf Road, Allchaibac.

G e gy e

..+ Respondents

Criginel A pplicstion no, 736/92

Frakash Chsndre, ransey, S/o M.D. Pandey,r/c
Vill & P2st Dubawal, Cistt. Allchakad.

« s« Applicant

\VVers us

Jnion of india, throu_.,h Secretery, Railway Roard,
New De lni.

seneral llanager, N. aly Reilwey Bhavwan (Beroda
House) lew llelhi. \\

b\ - 27
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Chief Commerciel 3updt. N. .klyReilwey Board,
New Delri.

Divisionsl Railway JManeuver, ho., RBly DRI Ofiic
A.th. hbledo
S u¢v1540191 Commercial supdt. N. Rly, DRV

Alle habkad

. +. nesponoents

O
N

Criginal spplication no. 380/

.s» Applicant.

Ve s us

Unicn of Indie throush Seneral jlanager, N. -ily
Baroda House. ew Pelhi,

Divisionel Railway 'eneger, Ii. | ly, Allchabad

r, Divisional Co merciel supdt., N. Rly, DRu
uf fice, Allchavad,

SLNiEs RO NG et

originel Applicetion no. 961/92

Durgesh ;.eni Lishra, s/o sri C.Fk. ishra, R/o
433-KL Kydganj, Allahchacd.

Fermeshwar Presad Trivedi, s/o sri R.K. Trivedi
r/c 116=-4 Bahadurganj, Thakur Din K& Hstha,
Distt. A llahchad.

. :vﬂlisbja, I‘/\

ehdrnra Prasad Mishrae, s/c 5ri K.P
Distt. &llehaba

57/-A Nai Bastl, MNeta \aua

¢ e ¢ ~\‘J}. J {:nto

Versus
Jnion of India throuah General llansger N. Rly
Baroda House, l.ew Deihi.

Chief Commercial supdt.,N. BRly Reroda House, New
D=1lhi.

Divisionegl hailway [lanager, N. Rly Allahabed.
Senicr Divisionsl Commercial Supdt. LR Office,

No Rly Allanabg
nly AllUJdbad. \ . Re_pondents

%\ e © g --28
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originel aApplicaetion no, 207/92

Cinesh Frasad Fendey, S/c sri K.N. Fandey, r/o
vill, RBelwan, P.O. pahera, Distt. .‘irzepur,

ee. #Applicant
Versus

Union of India through General lianc
New Delhi,

0

W
)
1=
o3}
5E

ivisional Reilwey [i@ansier, No. nly allanhabac.
Divisionel 1 ansjer, NO y Allanaba

Sry, Civisional Commercial supdt. N. Rly Allahabed.

Criginal Apvlication no. 1203/92

ishna Lal s5/o sri G. Se¢hei, r/o 12/14 ¥.G. Merg,
GeG.1.C. Comp cund, Allchsbad,

i.ahendre sirgh s/o Sri J. singh, r/o 2/85, Rame Nend
iagar, latiyare Road, Aliepur, allahsbad.

Heri Shanker singh, s/o sri Rem Auter Ssingh, r/o
2445, Rame Nand i.agar, iatiyare Road, Allahebad,

Te cahadur Ram, S/o Sri Dal singsr Ram, R/o
87-n/2-C, Baghambsri Rcad, allapur, Allshabad.

| |
Yogendra Neth,s/o Sri Dudh Nath, r/c 535, Colonel Gurd
Allcohabad,

-

s Ap Licankss

Vers us

Union of Indie through seneral lansjer, N. Rly
Beroda House, Mew Delhi.

Divisinal Railway #ana:er, Northern Railway,
Allchabad,

Sr. Divisicnal Commercizl Supdi., N. Rly 4allshavad.

ees nes.ondents

.
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1.

2.

3.

original Applicstion no, 1207/92
Sure=h chandre Supta, B/o St ke ja Rem Supta,
rfo 2./8, hMew Hewa Hui lding, Leader ROsC,

n

allahebzo.

pertho sarthi nobdar, s/9 SIi (.K. Dobdar, 294, AKDAT

pur, nllanebac.

... ~policn ts.

WVersis

Jnion of 1india thr. ugh seneral jans.cer, . Kly,

pivisional railwey manager, he. iy by Allshabad.
Sre nivisional Commercial 3a0di. n. 3ly Allshsbed.

... [tespordsnts.

Urigianal A ppiicetiion no. 1345/92

KrishanaKant Srivastava, s/o sri (ate) punnd Lal
srivastava, I/0O Lana Nano habel, Bhardwé]j PuIram
allehabkad.

smt, Jsne .éni srivasic¥a, /o sri D.C. 5rivastava
r/c 520KL Kydganl, Allahabad.

~a<esh Srivasteva, 5/0 511 Kripé shanker, r/0
72— G/2, ..atiara Road, Bharadws]j Purem, Allehabad.

Ghen Shyam Singh, 5/0 5ri .. 5ingh, R/o vill larayal

]
npur, post shivgarh, Distt. sllahabad.
Brijesh Kumar Penday, g5/0 sri SeX. Fandey,
r/o 46, Kuncne Rei Genoa Prasad, alviya hager,
Allahabad.

emsiis

Jnion of india thre.gh Seneral lnanager, N Rly
ngroda House, New De Lhas

mivisionedl Rai lway nanaser, . ily, Allchabad.
sr, Divisionel GCommercial 3usdte. N Rly, Allenabad.

\\ 506 Responcents

== 2o
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Original A.plicetion no. 1344/92
Vinod Kumar Srivastava, S/o Sri R.P Srivasteva,
r/o 751, .'uir Road, hejapur, Alleharad,

... Applicant

Versus - “

Jnion of 1ndiz througn Gereral !lanager, N. Rly
Earcde Houise, Mew Delhi,

Divisi na. Railwey iansuer, N. Kly, 4 llchabad,

Sr., Divkional Comnmercisl Supdt., N.

Original A-plizaton no. 1230/92

5.M. Imemuddin, S/o0 Sri S.H. 1lmamuddin, R/0 f
781/0, Ghenshyem®ivager, Relilwey Colony, A llahabed. I

|
Dheerendra lath Saxena, s/c Sri Deina leth 3.xens ;
R/o 46=21-4/7 Reman Xe FPure, -Sulem Sarei, ailehated

o« Applicen®s

Versus

Jnion of india through General Manager, N, iy

-

ssroda House, New Delhi, |
enn o 0 'ln L] : N nlyv allshzbad
Divisionagd Ralkey @heger, N. iily Allenzcad.

Sr. Divisionel Commercial Superintendert, N. Rly
Allstebad.
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original A pulicet:on nc. 1239/92

Lol
H

em Shanker, s5/0 $ri G. Shenker, r/o 36/31 Kels
anda, Himietgaeng, allc '
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Lucknow,
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Union of india throgh General i.anager, E. rly,
Zeirods House, Allahatrad.

.

Divisioral Railwey Menager, N. Rly, aAllahabad. i
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Sr. Divisional Commercial Supdt. N. iily Allshabad,

... Bespondents

Criginal Application ne. 647/92

——3s—Verun Kumar Shukla, S/o sri s.F. Shukla,  r/c

S
e

QL o

79 A inhazpur, Beni Ka Hats, All:habad.
.o. Aoplicant
Wiz je S ks
Jniaon 9f jndia through Genezxgl Lameger, N, Rly
Baroda House, Hew Delhi.

Divisional Railway Menager, N. rly, allechabad.

S e
Alls

Urig

sSures
/-\.]o

1

Jni

The

The
All

ST.

orig

Divisionel Commerciel $updt. N. hly
rl’j ba e

os « Hespondentis

~
inal Apglication no. 4%4/94

sh Kuter 5/0 Sri Tulsi Ram r/o 25, Luker Ganj,
ebad,

Aoz licant

e e o

Ve rsus

(i

n of inida through Generel Mamager, N. Hly
Eeroda House, New D-1lhi,

Divisional Reilwsy Manager, N. Rly, Allenabed.

Senior Divisonal Ccomercial supdt. N. Rly

ahapad,

Divisicral Accounts ufficer, N. Rly Allshabvad,

.o . nlesuondents

inal Applicotion no., 495/92 ’

Rarjni Kant ratel, 5/ sri Chandre Shekher, r/o
2, Rama nand Negar, Allspur, Allshabad,

¢ ¢ e AppliCdnt.

\
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le uJnion of indie throgh the General Mancger, N. .Rly
forods liouse, New Delhi,

2% Divicior el Railwey Manager, h. Rly Allehabac.

= Seniro Divisionel Commerciel Supdt. N. Kly Allahebad.
45 Sr. Divisional personnel Officer, iv. R1y Allahebad.
: o sr, LDivisional ;iccounis Officer, Ii. Bly Allehebad.
R
i eses Respondgeiis
i
63. Criginzl ppplicatien no, E13/72
Ys Frabha shanksr Yadav, 5/ Sri R.F. Yadav, r/fo
10 Thron hill Roed, Allshabed.
: s Applicerit
%
VYersus
1. Jnicn of Indlse through Generzl ‘siiager, N. Rl
Earods liouse, lMew Delhi,

N
°

Divisional ilway fancjer, N, Ely Allahectad.

=
(eV]

Divisional Commeercicl Supdi., N. Rly Allahsked-

3. JI:.
4, Sr. Civisional Perosrniel Cfficer, N. Rly Allchebad.

3 Divisiorel Account Officer, N. Rly Allchakad.

w
°

(
[
®

«ss REspordents

e

weadars e oA

63. Origiral Application no. 527/92

1 Andl Kuiler jriv
r/o rnly Cuarter,

.
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Union of Indie through Secretory, Kailway Board
Hail Dhewar, Wew Delhis

HMouse, New Delhi,

Srigimal Acplicstion no. 632/92

o - o~ — e 2t [

melleya Kenti, S/0 Sri S5.K. Diives cVa, /e 028
Baghambari Housin: sScheme, Bharedwajpuram, 2llshepur,
Allghasadh

Versus

Union of India, throuigh Jeneral anegezr, N. Rly

I\—:"e!;{\‘% D(j l hi .

Livisional Rallwey Manager, M. Rly, 2llahebad.

enior Divisional Commercisl Supdt. N. Rly sllehabsd.

W)

++s Responcents

izinal Applicetion no. 476/32

C
H

shiishd I \(umay S5yivestiave, 2/6 SEi Lakshass Prasad

Srivasievs, r/o 155 tajawberi Br ih Lireman Yojns,
R S S O sl b

~Liahepar, llahigbad.

Versus

4

Union of Indie through Generel Lenager, N. Railway
roda louse, hew Delhi
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mailway jlenager, M. aly. Airlahelad.
Sr, Divisionel Commercial Supdt., H. Rly aAllabakad.

Sr. Divisional persinnel Officer, N. Rly Allahavead.

H

Divgeional Accounts Cfficer, N. Ely allahsbad.
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see espondents
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66. Original Avpls cation no. 477/92

BN
N
-

rr
(3]
fas
Q
Gy
[
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~ S ~ s Fas sy i) v,/‘
Srl Gyen Cnand, I/ J
~
“ .

L Arun Kumer, 3/
caugh, Ailch:eb

Ul
“ C

cas Applicent

et Jie

1o Jnion of Incdia throagh General [.snager, i . Rly
Beroda House. New BRe thi.

e Divisiciel Redlway ienager, i:. 3iy Allshsbad.
z. Sr. Divisional Commercial Supdt. k. Rly allehebad.
2 > e el ~l (Ess ~ 1 L e St . ”l" 1 = S IEY
4, ST olvisERenic N ENe B os Rc NG i e e 15 G WA RIS & SIEil
B Sr. Divicionel Accounts. Cfficer, Ii. Riy Allahabed. <
; N ]
: ... nRnespondents f
: . ~ k
6F: Originasl Applicstion no. 221/93 !
1
1. Jpgndra Singh, S/ogri G. singh, r/§ Tejour Fost ,
sakaldih, F.S. Sckaldih, Distt. Vardnasi. x
: |
i

Versus 1

P

Jeri ijarain rFrasad, s/o sSri R.S. Prasad, r/o
2 st Chereon, Distt. Varanasi.

\ «» sAPPLicent
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Versus .

Unionn of Indie, through Generel ijanager, N. Rly
Railwgy Board, Dzrcde House. New [Delhi.

Chief Commercicl supdt., N. Rly Beroda House,
New Delhi.

-

Divisior.eal Reilway Manager, h~ndyy;— Allshskady

Sr. Divisional Commercisl, Supdt. Northern Railway,

Allehabad.
«es liespcndents
Criginal Applicaticr no. 219/92

Ram Singh Yadav, s/o sxi R.4. Yadev, r/o Vill.
furabharghai, .0. Suhansa, Tehsil patti, Distt.
pPr

ataepagarh.

Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0. Gaura, Tehsil petti, Distt.
Fratapgerh.

Om’ prak ash, g/o sri R. pulac, r/o-vill. Beshdeul
Khurd, P.C. Caura, Tehsil pa*ti. Praiapgarh.

vdsudev, S/o K.N. Yadav, r/o vill. Xudia-ka-pura
Tehsil wachchallsghar, Distt. Jaunpur.

vas Appiicants

Versus
Union of Indie through Generel Lanager, Northern
Railway Railway Bcard, Barodas louse.
Chief Commercial sSupdt. N. Rly, Baroda House. New
Delhi,
Divisional Ra ilway Mens exr, N Rly Alle :abed.

oqn -’--',.'/\ ~ ] . < 0 o S
S¥ Y D.L\,’.L;lu l C(A".F’l C.LJ.A Suinto ?\' (id Yy .:\l$

Crigianl Application no. 197/93

chet singh, s/o sri Ra; uuhUOJI singh, r/o vill.
Inargeon, rost semrahe, Distt. Veranssi.

P aL dy r/o
iy Distt. allzbabad.

et




Railway Bo0srd, Barode !louse, Al llew Delhi.

2% Chief personnel Oificer, Lhorthern Zailwecy, 3arcds:
House, lievw De lhi,

Sl Divizional Railway Manager, We ily, allehiabec.

4 Seriior UlVlSthgL CumﬂelC¢q1 Supdt. N. Rly,
nl&cudtud

c— =

72. Originsl spplication no. 151/93

NF ] / = 5 A
Il thc uman 1@0&V,»S/0 SIi P.L..YadaV, I/O 104“5
Alopibagh. Allehabag.

hailendra Sahai Verme, S/0 Sri B.P. Verma, r/0
CiJ41-4A/9E Tilsk iagar, allahebad.

Qﬂn

3. Km. Rajeshwerd, Dfo sri Ram Dass, r/o 2/92-2z
amanand liager, Allshabead.

4. suril Kumar Srivastavs, ¢/o sri A.N. Srivastave,
r/o 127 Metira Road, A lshabad.

5 Xajesh Kumer, S/c¢ 5ri S.P.L. Srivastava, r/o
EvC.C.ls SEivestave, Sucemadih, Dhsnbad.

o. Awedesh Kumer Singh, s/o sti J.singh, r/o surshiya,
Fost 2anscdih, Distit. Bellia.

e Aljanil Kumer Srivastav a, s/© sri VM. Srivestava,
r/0 28-A Krishan Megar, Allahzbad,

8o Xarunesh Kumar, s/o Siri T. hath, r/o 545-3 Chanshyam
gsr, Allghabad.

N

(=)

=Y
Y G

9. Shyam Frakesh srivsstavs, s/c sri P. Le} rfo
EVWS 54 Beghambari Colony, Allahabad.

10. Lelit Kunar, s/o sri rrem Kumar, r/o 16/1) 'ew

Sohbatiabaghk, 4allshabad.
ses dApplicart
VVersus

1s Jrion of India through Genersl .ieneger, i.. krly
Baroda House, l.ew delhl.

2. Chizf personnel Officer, . 3Xly, Baroda lHouse,
New Delhi.

3. Divisionel [eilway ilanager, k. :ly, .Allghabed.

4, senior Divisiongl Commerdiel sSupdt. N. Kly Allashabad.

VN>L ~r 3%
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Qriginal Applicatien No, 1350 eof 1993

1., Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/o 23/47/107 B

Indrapuri Celeny, Allahpur, )
Allahabad, - - = |

eeess Applicant ;

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi.

«ce+ Respendents

O R D E R(RESERVED)

JUSTICE B,C. SAKSENA, V.C

This bunch ef 73h&fses in all invelve almost

identical questions eof fact and law and reliefs alse. O.A

83 ef 1992 is being treated as the leading O.A. The number

of days of werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the menth ef January
1982,

2, The applicants alleged’that they had werked fer

the peried. indicated by them in the varieus O.As. in the menth

eof January 1982 @ ks,15/= per day. The agplicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te

l7 0-‘-1 ‘86 L

< Reliance fer the claim is based on the decisiens
eof this Tribunal as alse the P.B., in a few O.,As preferred

\

«..P39 £
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by p:rsohs similarly circumstanced. The applicants,
therefoie, have sought a relief for a2 direction to the
tespondents tc re-sngage the applicanis as Volunteer
Ticket Collactors or Mokile Booking Clexks es per Extant
Rules. They have also in some petitions prayed that s
direction be issued to the rsspondents to take the peti-
ticn2rs on duty and pay back wages from 1C.12,S0 till
the dete when they first presented thems@lves for engage-
ment, | |
2 The respondenis heve 1esisted the petition end have
filed a coungr affidevit as &lso & supplemantary counter
affidavit,
& The applicants have filed & rejoinder effidavit. -
The appiicants have admitiedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Railway Board's circulers daeted 6.2,90
is annexed as awnexure AL to the leading C.A and have
also been annexed in kkx some of the U.As. A p:-rusal of
the said letter shows that in the light of the judgment
dated 26.,8.87 of the Central Administrative Tribunal,
Principal Bench, New Delhi in O.A. No., 1174 of 1984(Neera
M hta and Urs Vs, Union of India and Ors ) and Jdismissal
of the SLP No, 14613/87 ty the Hon'ble Supreme Court

(¢

)
~]

«9¢3% The Laeilway Boerd has decided ithat the ‘'cut
off' cate for being considered for abscrption in
reguler employment egainst reguler vacancies earlier
provaded to be 14,8.,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the ancher shest

for the claim in the present U.A which reads as under:-

\
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance of the scheme by zenal ’
Railways, as a result of/ggééiijzggr d;ted :
17.11.86 er any earller instructien te the
same effect may bg re-engaged as Mobile
Booking Clerks as%and when they appreach

the Railway Admin%stration in regular

emp leyment may bezcensidered after they
cemplete 3 years if service as Mobile

Beoking Clerks in%the same manner as in

the case eof otherzMebile Booking Clerks

covered under para l. "

6. In paragraph 1 attentien was invited te Railway

Board!s letter dated 21.4.82 and the 'cut eff date!
provided therein was 14.8.81.

s, We have heard the learned counsel feor the parties.

B - Shri B.B. Paul, ceunsel appearing fer the respe-

ndents raised a prel1m1nary ebjectien that the O.as are
barrediby time, laches and‘acqu¥§cnnce.
9é.  The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further

submitted that the Railway Beard's letter dated 6.2.1990

dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme
by the zoenal Railways as a result ef the Board's letter
dated 17.11.86. Their-discontinuance had taken place four

LSVE oo eP4l
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years earlier and net on the basis ef the Railway Board's

said letter,

i0. The respendents have alse disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duratien indicated by them in each ef the
OAs., The applicants in suppert ef their assertien of

having werked in the year 1982 for @ number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef,

cBrtlificate stated te have been %3sugd by ene Ram Das whe
has given out his designatien as/Tiizet Cellecter AKM, N. Rly ,
Allahabad, Cepy ef such a certifiéate has been annexed as
Annexures A=3 and A=-4 te the leading O.A., Shri B.B. Paul
submitted that Shri Ram Das was net cempetent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried ef the applicants indicated in
the certificates, We, however, feel that it would not be
necessary te eqter inte this centreversy fer the purpeses

of deciding the O.,As. We, preceed to decide the O,A in the

light ef the claim based en the provisions of the Rcilway

Beard's circulsr letter dated 6.2.90. Wwe, hewever, meke it
clear that we may net be understeood te have accepted the Z

claim ef the applicants with regard te the days ef their
werking, We may take up the plea of the O.As being barred
by limitction. Admittedly, nene eof the applicants initiated
any/z ‘1&3§3;proceed1ngs in any ceurt te challence their
dlscontlnuance made in January 1982, The €entral Admini-

strative Tribunall wes censtituted in November 1985. These

O.as have been preferred in the year 1992,

1%, As noted hereinabeve, the basis fer the claim

apart frem the provisiens of the Railway Board's letter

Gated 6,2

«90 is certain decisions rendered by this Bench

QN B
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of the Tribunal. The said O.As are O,A. No, 722/9C
Rajendra humer Srivastava Vs, Union cf India and Ors, C.A
No. 471/8C Mukesh Kumaer Srivestava Vs. Jnion of Indis and
Jrs, U.A. No., 648/91 Maden Mohan Pandey Vs. Union of Indis
and Ors. No doubt, in these csses orders for re-engagement
of the applicants therein had been passed., un the masterial
placed in the supplementary affidevit we find subsequenily
in several other csses cdecided by this Bench of the
Iribunel, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to Mobile
Booking clerks and the decision in Neera Mehta's czase was
in respect tc Mobile Bocking Clerks. This distinction was
noted ﬁhile allowing a few review petitions in some U.As
“and infu.A. No, 131/92 Lalji Shukla and Ors, the only o
directiion given was that the respcndents mey consider 2and
analyse the cases of !Mobile Booking Clerks and find out

if any?scheme can be framed by them laying down a parti-
cular Eriteria for re-engsging them on cssual or daily g
basis., Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon, Supreme court and the
Hon, Sup.eme court by an order dated 7.4.94 passed the
following order:-

" Deley condoned. The order only gives & dire-
ction to the petitioner to find out any scheme
cen kte fremed. The Union of India
can examin2 the matterx and if it is
not poessible to frame a scheme, record
its {finding accordingly. There is no
obligation cast by the impucned order
that the scheme should be framed in eny

Cc ase subﬁect to the 2POVe, observations the SLP

is disposed of", 5
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cbevenets eDEat ens thespeeialdieave petitien e e@iEpetedCeet
Subseguently, the Railway aAdministratien consideredx the
pessibility ef framing a scheme in the light ef the aire-
ctiens given in Lslji Shukla's case by the Bench ef this
Tribunal which was dlse repeated in seme other 0.As which
came fer decisien subsequent te the decision in lLalji

Shukla's case.

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme can be framed fer Velunteer Ticket

Cellecters fer abserptien and regularisatign in grewp'C!
: e

category pests since this weuld militet egeinst the statutery
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I eof the
Indian Railway Establishment Msnual 1989 Editioen., They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Cellecters/Mebile Booking

Clerks fer their re-engagement en casual er daily basis,

15, It was also held thet re-enagagement will burden

the public excheguer and will alse enlarge backdeer entry

and will a@ffect reservatien pelicy as contained in article
16(4) of the €enstitution ef India. It was alse held that
framing ef such a scheme for those Volunteers whe have clearly }
worked fer & peried ef merely for 5 te g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competition and the eligible persens at large | 4

would be deprived ef their legitimate rights.,




13, Admittedly, this scheme haes been given up after

47.11.86 and the Railway Aaministratien has fer cogent reasens

indicated that it wes net feasible te draw up @ scheme cs

rejuired in orders pessed kn varieus O.A.s

16, Shri B.B. Paul hes also invited @ ) our attention

to certain decisions in review petitiens which were allowed-

ﬁ@amxﬁg?;(Dn the basis of an cnolegy of the decision by the
5
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O,As, While Q@@@@@a@ allewing the
review pegitiens it was noted that the decisien in Neere
Mehta's case was confined te Mobile Beeking Clerks and there
is no parity between Mebile Beoeking Clerks and Velunteer

Ticket Collecters. The present applicents fcll in the later

cetegory.

lé. Quite @ large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisions
and a directien te drew up a scheme was enly previded as in

Lelji Shukla's case(Supre), which was followed in many other

subseyuent decisicns. The turns and twists which have taken

plece in the view expressed on the questicn have been referred

to show that the decisions of this Bench of the Tribunal on
. o . y are . | o

the basis of which the appllcantS/cialmlng similar benefit

being extended to them do not hold ithe field.

1. Wwe may now take up fOr consideration the plea of

. . benefit of the

the applicents that the fecisions in some O.As in favour of

similerly situeted perscns may be extended to the epplicante,

It is now feirly well settled that the judgment of the Tribunc:

\ ... p45
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fof that metter of any court does not give rise 2 a

N cause of action., It is the orders of the authority

concerned or their inaction which give rise to:the

grievance and the cause of action based upon this has to

be considered for purposes of determining whethar the
petitlon is berred by time under the provisicns of Sac,

21 of ths Administrative Tribunels Act.

a. As v.as noted by the Madrss Bench of the Central
Administretive Tribunal in & decision reported in (1$%4)
28 AIC pge 20 'Tamil Nadu Divisional Accountants Assocla-
tion and urs. Vs, Union of -India and (rs, this position of
law hss been clearly affirmed in the judgment of the
Supreme court inl'BhOOp Singh Vs. Union of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily explained the C.A was
re jected on the cground of limitation alone, In that

case an order adverse to the applicents was passed cn
14.,10.88. A decision on a similar order was renderec

Ly the Chendigarh Bench of the Tribunsl on 1.5.91., There
after the applicants Assccicgtion moved in ih8 metier and

mede & representetion, 5 years delay was held as fatal.

(

e A Full Bench of the Ernsekulam Bench of the
Tribunel in & decision reportsd in (1994 ) 28 AIC 177 has
also taken the view thet decisions in similar cases cannot

give & fresh cause of action and the period must be counted

o

from the dete the clsim relates,

\
e

e e p4d




46

*s
.
X
s

2l The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union
of Indie snd urs(Supre, hed interelis, heldighet"inordinate
and unexplained delay and laches by itself/a good ground

to refuse relief to the petitioner irrespective of the
merit of his claim. It was alsc Observed that Art. 14 or
the principle of non-discrimination 1s eguitable principle,
Ther=fore, any relief cleimed cn thet basis must itself

be founded on eguity end not bec elien to that concept".

22. Ve may also refer ic @ relevant observation mede in a
recent decisiun of Hen, Supreme Court in 'Retan Udaancra
Semant ano Urs, Vs. Union of Indie and urs reported in

1694 S$.C.C(L&S, page 182, Thevpetitioners before the Supre-
me Court in that cage were casual lobourers of south eastern
Railway., They were cllecged to have been gppointed between
1G84=6C and represented between 1S75-78. They, throuch
their petition sought ¢ direction to be issued to the opp.
parties to include their nemes in Live Casual Labcurers
Register after due screening end to give them re-—employment
according to their senicrity, The basis for the cleim
amongst others and was a few judgments rendered by the Apex
court in 1985 &ndlf87 directing the Railway Authorities to
prepere & schems 2nd-tQo absorb the casual labourers in
sccordance with *heir sen.ority, The petitioners appeared
to have made a representation in 18¢C to the Authoiities in
which it was alleged thet they are not followinc the orders
cf the Supreme court, High court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said cese the Hcn,
Supreme Court, tcck the view that since no explanztion has
been civen &s to why the petitioners did not approach till

199C held that two questions arise;
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(i) whether the petitioners/entitled as a
matter of right to reemployment.

(ii) whethar they heve lcst ibheir right,
( they , 9

if any aue to deleay.
22. While dealing with the said question the
following observelion was made :-
" Pelsy itself deprives & person of his
remedy avéilable in law. in absénce of
any fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his righi as well",
23, A Full Bench ot the Tribunal(PE, while
deciding U.As 767 and 842 of 198% made the following
ra2levant observation:-
® It is nol openest tc court of record to
pass an order in respect of persons who
ere not even present before it by any

rplication or petition. In this view

(&)

cf the matter the view teken in the

case of cne Ccr more emplcyee by a judicial
foerum cannotl be ifbso factec made appli-
cable to all other employess n the same
cadre, renk or situaticn by another

judiciel forum."

This cobservetion also suppcrts the view taken hereinasbove |

.

thet the judgment in a case does not give a cause of
- who
acticn to another employee,/claims to be similarly

circumstanced as the gpplicant in other case earlier

decided. -\

&wﬁ/ .. .pasd




24 Shri B.B. Paul, lecrned counsel app2aring for
the iaspondcats have invited our altention to ¢ decision
rencered by the Fkiincipsl Bench in ‘'Ashish Chakraborty Vs,
Union of indig and urs, .eported in 1994(1, AIJ"382. In
ithe caid case the fests ére almost identical ss in the

case in hand., The applicant slleged that he was engaced

as Mobile Bocking Clerk from 1,6,85 to 1E£.7.85 and hed not

o

been engac2d ithereefter. He mede & reppesentstion statine

<

that he has worked fcr 32 daye in 1985 and in view of the

N

circfilsr cf the Kailway Board dated 31.5.92 he be elso
censidered for ebsorption as Mobile Booking Clerk. The
applicent 's representstion was rejected and he was informed
that he cannot be ebsorkted in terms of the letter dated
12.8.92. In th2 szid czse the gpplicant based his claim
on the bssis of e decisicn of the F,B. in & similer bunch

cf the cases, The Division Bench tock the view thet

there is no perity or simil-rity hetween the ap

T
=
Fe
(9]
o
=
h
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case aend the applicanice in the bunch of cases decided
earlier, It was held thst since the services of the
applicant was not discontinued es & result of Reilway
Bcerd's letier dated 17.11.86. the ap; licent's cas@ was
k%s'not covered by para 3 of ihe Railway Board's letter
dated 6.,2,9C, Since he was not discherged consequent
upon discontinuance cof the scheme by the zcnal Railway

as & result of. letter dated i7.11.86. The same situation
obtains herein also snd wehave alrecdy held accordingly.
29 In the said cagse, referring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion of deley wss also

%é‘/ 0000p49
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t: 49, ¢
considgred cnd it was held that the petition was barred
by limitationg The cause of action having accrued & in
July 1985. The said C.A was filed sometime in the year
1593,

26, The learned ccounsel for the respondents &lso
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994(1) ATJ
pc=84. -

2%. The petitions before us are clearly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. The provisions of the Railway Board's
letter dated 6,2.20 is not attracted and applicable to the
applicants, |

29. Admittedly, the scheme hzsx been given up
since after 17.11.86 and is no longer in force. This fact
cannot be loag sight of . The applicants thersefore, cannot
be granted[ﬁeiieisprayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectcrs heve been included in the approved
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been given re-engagement to some Volunteers as
Volunteer Ticket Collectors on Pick and Choose basis,

BQq. ' In the counter affidavit, it has been indicat
thel the 12 persons named in para 4.l1C of the leading O.A
had been re-engaged as Iobile Booking Clerks and not as
volunteer Ticket Collectors. The allegation, thefefore,
ha been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only_if it is

based on any statutory provision, The eact of the respo-

ndentis in re-engaging a few which has been satisfactorily
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explained will not give rise to discriminetoryfﬁ}égimeqt.
he applicants imr=ffect are seeking re-engagemenf on the
strength of having worked for e period panging between

£ L0 18 ceys,which alsc 1is doubtful,and has been disputed

by the respondents,

ap. i In view of the dliscussion hereinabove, an

a totality of the circumstences we are not pursuaded to

crant the relisfs claimed for by the applicanis, The O.As

lack meriti and arex accordingly dismissed. No order ds %o
Bt ’

costs,.

32, ; The copy of the juugment shall be glaced

on each of the U.As which have been declded by this common
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( K. MUTHUKUMAR ) ( B.C. SANSENA
MENVBER(A) VICE CHAIRMAN
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